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Ref: No.: N2RMP/LILO/12/ |0 § Dated: 4-1p-2011
lo.

Divisional Forest Officer,
Forest Division. Anni.
Distt. Kullu.

Subject:- Construction of LILO of 400 KV D/C (Triple Bundle) Nathpa
Jhakari-Nalagarh  Transmission Line at Rampur HEP.
Regarding: Submission of forest proposal for diversion of forest
land under Nirmand range, Forest Division, Anni, Distt., Kullu,

D/Sir,

Please enclosed find herewith the forest proposal case (Six copies in original)
under Forest Conservation Act (FCA) 1980, for diversion of 10.50686 Hectares
forest land for construction of subject transmission line.

This s for your kind information and necessary action please.

Encl: Forest proposal case six copies in-original.

Yours Sincerely,
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HIPE orest Departnin
Dated Rampur. the V- n oo s,

Prome C Cha b Rampur, Foo Nodaf Ofticer-cam-C O e A

OO PCCE P Shimia,
Adl. Yook,
Subject: Diversion of 10.5068 ha forest land tinstead of 11.87728 hay of
Jorest land in favour of Power Grid ( wrparation of India
Limited for constraction of 400 KV Transmission line within
the jurisdiction of Ani Forest Division, District hulla, 111,

Vewo
hindly reter o your endst No. FLa8-2479 2012000 V) dated § 9
N ot suthiget vited b

It connection i iy intimated PR iousiy pho progueagd o
diversiom o 1 TRTT28 ha forest fand Tor sonstraciion of S0 RN ] s L

v our of Power Grid Corporaton ol Indha D imited but the 01 has directed to redne.
the O fromy 32 mirs o 46 mites vide thow fetter Moo GoPBOCIRT 6 Fra i
dated 248220020 Accordingly the uaa mgencs has propared revised proposal o
disersion vl 14 S06X has of forest Lind lor construction of aboy g ansmissivon line 134
i Bas subnntted resised propusal Jormulated under secton 2 ot Parest of apaervaiing,
AL TESO dor diversion of 103068 ha ol farest fand m fwvour of Powser Gid

Corporation of India Limited Tor construction of 400 KN 1 ransmission line withiin shi

pursdiction of Ani Lorest Division, Distsict Kallo, HP fi deeording necessary appron g

ol Gt i
Fhe proposal tokder i tmplcaie s wbimined o pirther poeeany
bt ;. .15 H‘_ SN
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No. 5% ¢
HIP Porest Departmont

Dated Rampur. the Vo Vo™ gy

From: C O Rampur To: Nodal Oftficer-cum-CCREFCA)
OO Pe.CCE HP Shimla,

Subjecr: Diversion of 10.5008 ha forest land (instead of 11.87728 ha) of
Jorest land in favour of Power Grid Corporation of India
Limited for construction of 400 KV Transmission line within
the jurisdiction of -Ani Fores: Division, District Kullu, HP.
Mema:
Kindly refer 1o your endst. Nou FUAS-24789 20120 1CA) dated 3-9-

201 2 on the subject eited above.

-~

2 In this connection it is intimated  previousiy the proposal fi
diversion ot TER7728 ha forest land for construction of 300 K\ [ ransmission Line in
Lavour of Power Grid Corporation of India  Limited but the GOT bas directed te reduce
the ROW from 32 mirs. to 46 murs. vide their letter Noo 9-HPBOCAR7:2012-CHA 7009
dated 24-8-20120 Accordingly the user ageney has prepared revised  proposal tor
diversion of 103008 has of forest lund for construction of above transmission line. DEO
Ani has submitted revised proposal formulated under section 2 ol Porest (Conservations
Act. 1980 for dinversion of 10,5068 ha of forest land in tavour of Power Grid
Corporation o India Limited for construction of 400 KV [ransmission line within the

turisdiction of Ani Forest Division, Distriet Kulluo TP for according necessary approval

ol Gy,

The proposal folder i iriplicate is submitted for MC%M,}
actien, r{‘\ |
Fnek: As above, dwj\_:}{’f'{ A

Chicel’ Consenvantor of Poreals (1),
Rampur Forest Cirche Rame
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No.Ft.48-2479/2012.(FCA)
H.P Forest Department

Addl Pr.Chief Conservator of Forests (FCA)

O/O Pr. Chief Conservator of Forests,
Himachal Pradest, Shirls,

From

To
Addl. Pr. Chief Conservator of Forests (Central)
Gowt of India, Ministry of Environment & Forests,
Dakshiti Marg, Chandigarh-160030.

Dated Shimia-1, the

favour of Power grid Corporation of India Limited for the construction of 400
| KV Transmission- line withia ‘the jurisdiction of Anj Farest Division, Distriet
. Kullu, H.P,
$ir,

fSuhiecr Diversion of 10.5068ha of forest land (instead of 11.87728 ha) of forest land in

. Kindly réfer to your office letter No.9-HPBC 487/2012-CHA/7009 dated
24.8:2012 On the subject cited abgve,

2  ° The subject cited forest tanid diversion proposal was also discusssd in the State
Advisory group Meeting held at Shimlg on 10.9.2012 when it was decided thiat the yser-agency
Wil reduce width of ROW frost 52 meter to 46 mater and submit the revised proposal,
Aecardingly, the user agericy has reduced the width of ROW from 52 meters to 46 meters. The
Horest aréa requirément has now been reduced from 11.87728 ba to 10.5068 bs.

% The user agency has submitted a revised proposal for the diversion of 10.5068 ha
of fopeat land. The other counected documents ie Part- 1 &il, check list Sr.No.7,8, CA Schems &
bill -35’}41‘-&! hias uiso beea revised:

4, It is further, informed that due 16 reduction in the forest area reiuircrnent thereis
also change in the number of tregs. The number of trees bave also been reduced. Now only 112
seplings &390 trees=total 502 of chil & Eucalyptus are coming in the slignment of Tr. Line

sing through forest land. The revised folder of documents (PNo.1 to 76) submitted by the user
‘agency is enclosed herewith.

i This is for favour of your kind information and.further action-in the THeteer plEse.

b

s Yours fithfully,
Encl:<As above. -

ey
o L i Nodal o?ﬁc%éﬂm APCCF (FCA)
Eadst: No. Ft.48-2479/2012 (FCA) Dated Shimla-1, the _
Copy is forwarded go:- : P
I CCK(T) Rampur with reference to his letter NO.5605 dated 1113012 for
2. Engineer, Power Grid Corporation of tdia Ltd.Village Rachali, PO Khaneri, Tehsil
Rampur, District Shimla-172001, Distt Shimla, HP for information:
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HI¥E "B
yufgew 77 a3 A=y

we e arataa
dA TR 24425
gféru i
o 31 0
- TuEIT3- 160030
FTEE TEI-9-HPC487/2012-CHA 1@ 21.11.2012
GRET
ATSE WIGAY U4 0¥ §UT Hd @9 WYEH (FCA).
fevraa wdw wva,
77 Ry, erds
Rrrar | .
fawa - Diversion of 10.5068 hectare (mstead of 11.87728 heectare ) of forest ind in favour of Power
Grid Corporation of India Limited for the construction of 400 KV Transmission L.ne, withn the
Jurisdiction of Ani Forest Division, Distt. Kullu, Himachal Pradesh.
HETTY

{9 e g3 @ % oge e Sudw 3wy @ gratiia TuE O UG Fo 48-24792012
(FCA) A1 08.11.2012 1 AR Rars, R a9 (v witfrau, 1980 @ =ra-2 @ yaqwne av afag
size b fay 10.5068 R ur a1 Yfs @ oam @ e 2 |

7o g w Fwia Prafafi smvm wead wm T o oee

I. A centificate ssued by Collector ~cum-District Commissioner of the disirict concerned that no
claim under the Schedule Tribes and others Traditional Forest Dwellers (Recognition of Forests
Rights) Act, 2006 easts m respect of the proposed forest land, be submatted. ®

O & qUdy @ wdid 38 93 5w eR ¥ 60 e & orm v aw Sl gwm a1 e
7 R 5 are A ) ywg @ w frm oon o wEm 2 o

A% 7S fﬁﬁ-'f“
A’
afafafu..
L Dwisional Forest Officer, Ani Forest Division. Distt Kully, Himachal Pradesh,
2 Power Grid Corporation of India Limaed. Northern Region-11, Transmission Line Office Rampur,
Village Rachali, P.O. Khanauri, Dist. Shimla, Hmachal Pradesh. ATTESTED TRUE CoPY
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WA PR
vafaer vd a9 Hearaa

3av ety srufeg ;
a9 T 24-25
afgor =, fgew 3 Q
yudhg- 160030
BT THEX-9-HPC487/2012-CHA f&=i® 13.02.2013
4 H
aa g |
e wéw wrer, a9 R,
fufea aftaray,
fraar |
faya — Diversion of 10.5068 hectares (instead of 11.87728 hectares) of forest land in favour of Power
Grid Corporation of India Limited for the construction of 400 KV Transmission Line. within the
Jurisdiction of Ani Forest Division Lubri, District Kulls, Himachal Pradesh.
HETedT,

13 fFrdw gan?ﬁﬁanmamw@mﬁwﬁﬁ%aﬂmaﬁ%m@wnmm

a7 G (FCA) fenmera gew, R & o3 W Fu 48-247972012 (FCA ) R 13.07.2012 & 10.01.2015 &
IR Rars, Rrad a9 (iwm) ffram, 1980 A urv- 2 ¥ anflw =g wvo B Suges fwu & R arpafy
mf TR |

2. VISY WOR S GWIE B QIS JUTH A $ 9w SUL S2ed B 10.5068 2 aw

YA & 99 F fag e miferer & AenfRre Wil PrafafRes wd o8 vt uv gars @ arh ¢

iii.

=

&1 af=r

utafafy: .

= W

T TR ¥ WM oER wfagf diaRkee # wf¥ s wward o |

ATATG ST AT & HIe9 RATE 30.10.2002 T4 09.05.2008 a walaww ud 49
Haletd, Hixe ey, 13 [Reol) & My bl 3-5200/-FC TaAle Us. 02,2009

FER FArH YA W IRy a7 qfn @ G aote deg s wvard o |

I HRPIY T HE 12-2/2010-CAMPA RAT® 24.06.2011 % awa el 1 sl ¥ arqan
NPV qun gwdl Piferat afagf dtartoor B s qen gtoen s & age Brarg &
&1 W1 Himachal Pardesh CAMPA SB01025210, SRR &% (a0 w4y & Q)
@ || g L. ergde, b1, At A2, 9% Reh-110 003 @1 @1 W@ Himachal
Pardesh CAMPA SB344902010105419 gf¥ras % amw 3P, e, 78 Rl o
Forn W AR g wratay B Proforma A qfua fra @g |

SydEa At B e RU g A Wi aife A B whd @ o 95 | vt e

gl R o % @ e T e onen @R
REEHE:|

(ﬁ“g

I+ HEE (F)
IR g FEIRRwrE (FC), wafave va g7 Waray, wafavw s, ) it o ordas, aed) W,
7§ el | :
BETH R 949 WYE, FEed 98w o, a9 Qe ods, A =
Divisional Forest Officer, Ani Forest Division Luhri, Distt, Kulla, Himachal Pradesh. - ieD TRUE CoOr

Power Grid Corporation of India Limited, Northern Region-TI Transmission Line Office Rampur,
Village Rachali, P.O. Khanauri, Distt.Shimla, Himachal Pradesh, g
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IR ECa Ry
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waw &4 wafag
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uLIF 160030
BISd TRR-9-HPC487/2012-CHA fRid 03.04.2013
W A,
yur wfg
fesras wde wewr, a9 fqam,
fufaw wiaraa,
Rrrar |
fawg.- Diversion of 10.5068 hectares (instead of 11.87728 hectares) of forest land in favour of Power
Grid Corporation of India Ltd, for the construction of 400 KV Transmission Line, within the
jurisdiction of Ani Forest Division Luhri, Distt. Kullu, Himachal Pradesh.
e : Arsa R Y4 3 YUTT AT 99 WRES (FCA), Ramaad w2w, Rrrar % o3 v
Ft. 48-2479/2012 (FCA) f&4i% 13.07.2012 & 16.03.2013.
e,

g freer ganr @ 5 srow wart sud Riva @ wRfa denifeg o3 @ ok s | e
e (i) sfefas, 1980 & uvi- 2 & I =i weER B 9™ Avy & o argafy wiel wE g

TS [IBR P TR BT ATIYES JETTT B B TrE T 9w ¥ 10.5068 dRA a9
G F swaln b fig vam wfted @ el Frafafes od 9@ o ) yam @ s @-

i. T 9N B Rftrs IRFRIRY gaft =8 areeht |

i 1 A @1 ga/Saplings FeAr AN Readl W@ gwre & yqww fF 6 e gel ok gw /b awne
Saplings ¥ arfere &1 g1 |

i, afergd] MR gRaTE & FFER CPF-Juni-Kuri 3 WA goil) 9w w02 40,51,688/-
(urely elig guiad geny Bl W) Igorl HrE ) @ i A pa 21,00 adur Preflgm am of 4 Gie
e fr o gfgfy et oo & 9 3 B (B ¥ 1w ol $ arex @ @ efw

iv An undertaking by the user agency to pay the additional NPV, if so determined, as per the final decision of

the Hon'ble Supreme Court of India be obtained & sent to this office.

v, |1y @l @9 &7 A feft i) gy @ wpra TE I WIgI a9 a9 @ RRar & fad v
RN SUR/GESUTY gedrgde fRa S |

Vi, apifireR ot ters 46 et @ afts 7 B

vi  ya® deaey & A9 &y g guawm @i & g 3 Hiey A1 ged) A Perd @ ol
wer B o), avwg el o @ g9 w wlie gww @ e smgm 1 e qen g
& dra o BTE TH R/ & 5.5 Hiex g @Ry | deeed & garg du wid @ e o w@n Wi |
fRudt & frasil Ty W@ & o) o9 &ft srawme @ @ O B B vie o1 T =iy 99
noge AfRED @ agafa | m wmgm | grafrm @ @ AR d 4R 812 o ¥ dl ye
wq ¥ aftwsfg Qe @ wiRyA warm oo & ad A s TE
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vi. 7 4 & gar a3 il St & e 3 Rl St % Rl Al Ren s |
vii aft ¢ o At sfPrm sy Pran /A sndw/erew oY e meis W ] g €
A 9% A W arpIf A 5w wxe/ walw oo @ Rrigrd @0

wudi vrel 7 9 el o vd o rateae aatee a8 oA W senen W ey @
RIfaRT &Y FFal & | oA R 79 fram ¥ arem @ w1 wal ) seperen R wv

LECied
’
( 3% fug )
99 9wd (T)
H%%ﬁ:-
1 U g9 HEIfTRUE (FC), yalavul vd a9 #wie@, gafaww wra=, €1 o) 3 spadan, i) A
7¢ Rl |

2 BUTA q% g5 s, BEEd 92w awar , a9 R, erds, e |
3. Divisional Forest Officer, Ani Forest Division Luhri, Distt. Kullu, Binachal Pradesh.

Power Grid Corporation of India Ltd, Northern Region-11, Transmission Line Office Rampur,
Village Rachali, P.O. Khanauri, Distt, Shimla, Himachal Pradesh.
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Forest Clearance Chronology for LILO of 400kV D/C Nathpa Jakhri - Nalagarh line at Rampur under

RAMPUR - HEP TRANSMISSION SYSTEM

LLOA Dated. 26.05.2009 / Compl. Sch (As per LOA) : 26.06.2011 / Compl. Sch (Anticipated): Dec'l3

Forest Area

(Hact.)

Forest
Division

Activity

0.8589

HP/
Rampur

Initially the FCA case was sent to the office of DFQ. Rampur on 15-06-2011 but it was not accepted
because Joint Inspection was not done and Centificate from the DC, Shimla regarding Non-
Availability of non- Forest Land was not made.

The Joint Inspection was done on 22-07-2011 in which DFO, Rampur which was on the verge of
getting transferred did not come and counter signed the report. The enumeration lists were signed in
the subsequent weeks. The DFO got transferred and the new DFO refused to entertain the report
signed by the previous DFQ because he had countersigned it and because he wanted to visit the site
himself. The DFO further refused to attend the Joint Inspection saying that he is busy in other works.
After various deliberations the Joint Inspection was done on 18-05-2012. The Joint inspection was
done keeping the ROW as 52 meters. During the same time the FCA, case of Anni was sent back
from PCCF office. Chandigarh with the observation to reduce the corridor (o 46 meters as per CEA
guidelines. The file was submitted to SDM, Rampur for obtaining the letter of non-availibity of non-
forest fand. The file got lost in the office of SDM, Rampur.

The DFFO Rampur was again approached 1o Joint Inspect the land again now with the reduced
corridor i.e. 46 meters, but he refused to come even after the telephonic conversations with SDM,
Rampur. The DFO. Rampur got transferred and the request for Joint Inspection of the land was
submitted to the new DFO. Joint Inspection for the third time was done on 13-05-2013.

IThe application for FRA clearance was submitted on 20-05-2013 o SIDDM, Rampur. The clearance
i\\us given by SDM, Rampur on 20-08-2013 and the same was submitted to DC. Shimia on
121.08.2013. The office of DC, Shimla informed that the norms for obtaining FRA, certificate have
‘been revised and now NOC's have to obtained from Gram Sabha. The Joint Inspection and the
iEnumeration lists have been duly signed. The Forest Department has informed that they will not
jaccept the FCA case without the FRA centificate. Letter to gram Pradhan has been submitted and
INOC from Gram Sabha to be obtained.

FRA certificate yet to be submitted to DC, Shimla as the procedure for FRA certificate has
been changed. For comliannce of FRA certificate, report to be submiited by Gram Sabha
Commeette to SDM. First Gram Sabha meeting held on on 02.10.2013 but due to non-
availability of all members no decision could be taken.

Next Gram Sabha meeting held on 20.10.2013 but due to non-availability of member -
seceratory, again no decision could be made. Report by gram Sabha yet to be submitted to
SDM. After the Gram Sabha report, SDM will constitue a committee and wifl submit the report
to DC, Shimla. After that DC, Shimla by constituing the review committee will provide the FRA
certificate.
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JOINT INSPECTION REPORT

Joint Inspection report for the construction of LILO of 400KV D/C ( Triple Bundle)
Nathpa-Jhakari-Nalagarh Transmission Line at Rampur HEP.

The joint inspection of the forest land in the Rampur Forest Division
which will be coming in the right of way of the Line out part of LINE-
IN-LINE-OUT was done on 22-07-2011 at 1600 hours with the
undersigned dignitaries present at the site.

Three different routes/alignments were explored by POWERGRID out
of which two were technically feasible. The alignment 1 covers a
length of 0.875 Kmsiin Rampur Forest Division) out of which 0. 165
Kms of line length falls in Forest area of Rampur Forest Division
requiring the diversion of 0.8589 Hectares of Forest Land . The
alignment 2 covers a total length of 1.258 Kms of Line length out of
which 0.189 Kms falls in the Forest area of Rampur Forest division
requiring the Diversion of 0.9828 Hectares of Forest Land. Thus out
of the two feasible aiignments the one with the lower Forest Cover
i.e. Alignment 1 was selected.
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JOINT INSPECTION REPORT

Joint Inspection of the propesed site for the diversion of 0.8590 Ha of
Forest land for the construction of LINE-IN-LINE-OUT of 400KV Double Cireuit (Triple
Bundle) Nathpa-Jhakhari-Nalagarh Transmission Line associated with 412 Mw Rampur
Hydro Electric Project was done on 18-05-2012.

Three different alignments were explored for the above transmission line
In alignment-I, length of Transmission Line was 662 meters, out of which 165 meters
was falling in the Forest land, thus involved 0.8590 Ha of Forest land for diversion and
24 trees & 5 saplings to be removed. In alignment--2, the total length of the
Transmission Line was 1058 meters, out of which 189 meters was falling in the Forest
land, thus involved 0.9828 Ha of Forest Land for diversion and 27 trees & 5 saplings to
be removed . In alignment 3 the total length of Transmission Line was 1142 meters out
of which 217 meters was falling in the Forest land thus involved 1.1284 Ha of Forest
Land for diversion and 31 trees & 6 saplings to be removed.

Keeping in view the above three alignments, all alignments have to
necessarily pass through the Forest Area as there is no escape from using the Forest
Land. As the alignment 1, covers the least Forest area and minimum numbers of trees
out of the three alignments, thus has been finalized for the construction of the
Transmission Line.

Joint Inspection Committee therefore recommends that 0.8590 Ha of
Forest Land as described in Check List No.-7 may be diverted for the construction of
LINE-IN-LINE-OUT of 400KV Double Circuit (Triple Bundle) Nathpa-Jhakhari-Nalagarh
Transmission Line associated with 412 MW Rampur Hydro Electric Project under
section -2 of Forest Conservation Act- 1980.
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JOINT INSPECTION REPORT

Joint Inspection of the proposed site for the Diversion of 0.7599 Ha of Forest
Land for the construction of LINE-LINE-OUT of 400 KV Double Circuit (Triple
Bundle) Nathpa- Jhakhari- Nalagarh Transmission Line connecting 412 MW
Rampur Hydro Project with already existing Jhakhari-Nalagarh Transmission
Line at Tower No. 55 was done on 13-05-2013.

Three different alignments were explored for the above Transmission Line.

In alignment - |, the length of the Transmission Line was 662 meters, out of
which 165 meters was falling in the Forest Land, thus involving 0.7599 Ha of
Forest Land for diversion and 24 trees & 21 saplings to be removed. In
alignment -2, the total length of the Transmission Line was 1058 meters, out of
which 189 meters was falling in the Forest land, thus involving 0.8694 Ha of
Forest Land for diversion and 27 trees & 23 saplings to be removed. In
alignment 3 the total length of Transmission Line was 1142 meters out of
which 217 meters was falling in the Forest land thus involving 0.9982 Ha of
Forest Land for diversion and 31 trees & 29 saplings to be removed.

Keeping in view the above three alignments, all alignments have to necessarily
pass through the Forest Area as there is no escape from using the Forest Land.
As alignment 1, covers the least Forest Area and minimum number of Trees
out of the three alignments, thus has been finalized for the construction of the
Transmission Line.

Joint Inspection Committee therefore recommends that 0.7599 Ha of Forest
Land as described in Check List-6 may be diverted for the construction of LINE-
IN-LINE-OUT of 400 KV Double Circuit (Triple Bundle) Nathpa-Jhakhari-
Nalagarh Transmission Line associated with 412 MW Rampur Hydro Electric
Project under section-2 of Forest Conservation Act- 1980.
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The SDM, s o % N s
Rampur Bushahar, Cheots 418, i

Distt. — Shimla.

Subject: A certificate to be issued that no claim under the Schedule Tribes
and other Traditional Forest dwellers(Recognition of Forests Rights)
Act, 2006 exists in respect of the proposed forest land used for the
Construction of LILO of 400 kv D/C (Triple Bundle) Nathpa-Jhakari-

h Nalagarh Transmission Line at Rampur Hydro Electric Project passing
Fed through Rampur Forest Division .
s
3&}{:,
5 /~ : PowerGrid Corporation of India Ltd (A Govt. of India Enterprise) is

designated as the “central Transmission Utility” and is responsiole for planning,

¢ censtruction, operation & Maintenance of Transmission Network throughout
. the country.

POWERGRID is constructing a LILO (LfNE-IN-LINE~DUT) of 400KV Double
Circuit (Triple Bundle) Nathpa~]hakhari~Naiagarh Transmission Line at 412 Mw
Rampur Hydro Electric Project. The Project 15 of National importance and is to
be commissioned by the month of June-2013, without which Power evacuation
from 412 Mmw Rampur HEP would not be possible.

The Ministry of Environment & Forest winie processing case under
Forest Conservation Act, 1980 for above lines requires POWERGRID to comply
with conditions laid under “Scheduled Tribes and Traditional Forest Dwellers
(Recognition of Forest Rights) Act- 2006”. The FCA Case is being prepared
which requires this certificate attached along with. Regarding this, a_certificate

Is required to be issued that no claim under the schedule Tribes an%st}t.ﬁg TRUE Copy

Traditional Forest dwellers (Recognition of 1 orests Kights) Act, 2006 exists in

respect of the proposed forest land used for the Construction of LILO of 400 KV (

~ LE - ¥ 0049, Gurgaon-129004
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D/C (Triple Bundle) Nathpa~Jhakari-Nalagarh Transmission Line at Rampur
Hydro Electric Project passing through Rampur Forest Division at village Nirsu.

With Sincere Thanks

™

A}&M :
gineer,

PowerGrid Corporation of India Ltg.
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Ref No.- S 2 o

Office of the Collector,
Rampur, Distt. Shimla (H.P.)
Dated~ 2. o - = 15y

ot

Non Availability of Non Forest Land Certificate.

It is certified that no suitable alternate Non Forest Land is available
for laying Transmission Line from 412 MW Rampur Hydro Electric
Project Power House and connecting the existing 400KV Double
Circuit Nathpa-Jhakari-Nalagarh Transmission Line at Nirsu, being
constructed by PowerGrid Corporation of India Limited, and thus the
diversion of 0.7599 Ha. Of Forest Land is essential.
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No / RMP/SDK/13- ' D1.20-08-2013

Off:ce of the Sub Divisional CtHficer (C Rampur, Distt. Shimla b P

Ta,

The Leputy Commissioner
Shimla, Distt Shimla, H.P

Subject A Certificate to be issued that no claims under the Scheduled Tribes and other
Traditional Forest dwellers (Recognition of Forest Rights) Act, 2006 exists in
respect of the proposed forest land used for the construction of LILO of 400 KV
D/C (Triple Bundle) Nathpa-Jhakri- Nalagarh Transmission Line at Rampur Hydro
Electric Project passing through Rampur Forest Division.

Rl

sindly refer to the POWFRGRID office lettor e NJRMP/T St LILO/208 369 Datea 20-05-

2013 on the subject oited above.

In this context 1t s submitted that report was sought from the Tehsildar Rampur vide his
office letter no 3038/0K/13 Dt 08/08/2013 As per the report of Tehsildar, Rampur Khasra
No 1446/1, 1446/2. 1450/1, 796/1, 797/1, 797/2 kita 7 measuring 075 99 Hect land 1y
proposed for construction of LILO of Nathpa-Jhakri Nalagarh Transmicuon Line At Rampur
HEP at revenue willage Duttnagar, Tehsil Rampur It is certified that no claum under the
Scheduled Tribes and other Traditional Forest dwellers isopending i respect of the land

bemng diverted for the purpose

Yours tathfully,

Sub Diviewonal Officer ()

Rampur Distt Shimla

El
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To,

The Deputy Commissioner,
Shimla, District- Shimla, H.P.

Subject: A Certificate to be issued that no claims under the Scheduled Tribes
and other Traditional Forest dwellers (Recognition of Forest Rights)
Act, 2006 exists in respect of the proposed forest land used for the
construction of LILO of 400 KV Double Circuit (Triple Bundle)
Nathpa-Jhakri- Nalagarh Transmission Line at Rampur Hydro Electric
Project passing through Rampur Forest Division.

SAF;

PowerGrid Corporation of India Limited (A Govt. of India Enterprise) is
designated as the “Central Transmission Utility” and is responsible for

planning, construction, operation and maintenance of Transmissicn network
throughout the country.

POWERGRID is constructing a LILO (Line-In-Line-Out) of 400 KV Double Circuit
(Triple Bundle) Nathpa-jhakri-Nalagarh Transmission Line at 412 MW Rampur
Hydro Electric Project. The Project is of National importance and is to be
commissioned by the end of September-2013, without which Power
evacuation from the 412 MW Rampur HEP would not be possible.

The ministry of Environment and Forest while processing the case under Forest
Conservation Act, 1980 for the above Transmission Line requires POWERGRID
to comply with the conditions laid under “Scheduled Tribes and other
Traditional Forest Dwellers (Recognition of Forest Rights) Act-2006". The FCA
case is being processed and it requires the certificate that no claim under




Schedule Tribes and other Traditional Forest Dwellers (Recognition of Forest
Rights) Act-2006 exists in respect of the proposed Forest land used for the -

construction of LILO of 400KV Double Circuit (Triple Bundle) Nathpa-Jhakri-
Nalagarh Transmission Line at Rampur Hydro Electric Project passing through
revenue village Duttnagar, Tehsil Rampur Bushahar. The requisite certificate

from SDM, Rampur Bushahar has been obtained and all the proceedings are
enclosed herewith.

It is requested that the required certificate may be provided at the earliest so
that the project may be executed on schedule.

With Sincere Thanks

R

Engineer,
POWERGRID
Transmission Line Office, Rampur
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No. RMP-GA(7-H/2012- S\R-2.o
Office of the Sub Divisional Officer”,
Rampur Bushshr, Disct. Shimia. H.P. ,

Dated: Rarnpur Bushahr the = May, 2012.
TO

ér Grid corporation of India Limited,

Transmission Line Office,
Khaneri, Tehsil Rampur.

Subject :  LILO of 400 KV Jhakhari- Nalagarh Transmission Line at
Rampur HEP-Regarding joint inspection of Forest area in
your Jurisdiction required for Environment clearance
case.

Sir,

Kindly —réfer to your  office lecter  No.
N2RMP/LILO/2012 dated 16.04.2012 on the subject cited
above.

In this regard, the date for joint inspection of the above
forest area has been fixed on 08/05/2012 at 04:00 PM. You are,

therefore, requested to make it convenient to attend the spot on the

above date and time.
, Yours faf'tﬁﬂy-:;‘

Sub Divisional Officer(c),
Rampur Bushahr.

Endst. No. As above- dated: 03.05.2012

Copy forwarded to:

I. The D.F.O. Rampur for information. He is requested to kindly
accend the above spot on the above date and time.

2. The Tehsiidar, Rampur for information please.

Sub vaisf!na! Officer(c),
Rampur Bushahr

Sl =



AT : HROTACTH0 (F103TR0T0 ) /-
Fafeg TEEERR IR TIEL |
fat®w: 172000 TAR 09 WE 2013

& A
1. @ mas?ﬁmfr
HUSH THIL |
3 Ua%wrre"rg AfF=I,
A ferEtor RemeT wae ud wetAsEd Ied An
I
3. exf® At -
foai we S warerm faam aug
4 aafam g |
%ouowﬁ%iﬁqﬁaww |
5. TTE  EEIE, i
: B o, et Sorg goee Forer R
%ouo |
Subject:- Joint inspection of Transmission line at Nirsu .
HEET,

fowo SWed A IY-NUSHIVE  (F0) VAR F FEled T
gEm 285 fEAE 27-02-2013 H UGl § oWl W W% geM g wedE
wwwﬁﬁmﬁﬁfmo 013 H Fuffta =1 & ( o/: oo W
a@ugﬁﬁﬁaﬂﬁfaaﬁ % B W HFA FL |

T,

AT
T-I?‘F%m-’

geEd el ganf et - :

FrdarE §q WEa | |
-

LRSI SRS
AT FEIET |

el



No. RMP-GA(7-H/2012- GASy - Q_
Office of the Sub Divisional Officer :
Rampur Bushshr, Distt. Shimla. H.P.

Dated: Rampur Bushahr the \N May, 2012.

y mneer,

Power Grid corporation of India Limited,
Transmission Line Office,
Khaneri, Tehsil Rampur.

TO

Subject : LILO of 400 KV Jhakhari- Nalagarh Transmission Line at
Rampur HEP-Regarding joint inspection of Forest area in

your Jurisdiction required for Environment Clearance case,
Sir,

Kindly  refer o your  office  letter  No.
N2RMP/LILO/2012 dated 16.04.2012 on the subject cited above.

In this regard, the date for joint inspection of the above
torest area has been fixed on 18/05/2012 at 11:30 AM. at ! Nirsu.
You ure, therefore, requested to make it convenient to attend the spot
on the above date and time.

Yoursifaithfully,
O
1.
Sub Divisional Ofticer(¢),
Rampur Bushah.

Endst. No. As above- dated: 17.05.2012

Copy forwarded to:

I. The D.F.O. Rampur for information. He js requested to kindly
attend the above spot on the above date and time.

2. The Tehsildar, Rampur for information please.

Sub Divisionfil Officer(c), S "
Rampur Bushahr 7GRt Gy
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' Enumeration List of Trees coming In the alignment-1 of LILO of 400 KV Jhakri-Nalagarh Transmisslon Line at 412

MW Rampur HEP, in Duttnagar-Beat, Rampur- Range, Forest Division- Rampur,
during 2013-2014 , detalls are as under.

$. No. |Khasra No.| Tower No. | Type of Forest Specles Dia.(in cm.) Class Remarks

1| 1481 G’“": et [ 1o Dalbergia sissoo 18-19 v Green Standing
2 do do do Dalbergia sissoo 18-19 v Green Standing
3 do do do Dalbergla sisson 17-18 v Green Standing
4 do do do Dalbergia sissoo 16-17 v Green Standing
5 do do do Dalbergia sissoo 16-17 v Graen Stending
6 do do do Dalbergla sissoo 17-18 v Green Standing
7 do do do Dalbergia sissoo 13-14 v Green Standing
8 do do do Dalbergia sissoo 16-17 v Green Standing
9 do do do Dalbergia sissoo 22-23 v Green Standing
10 do do do Dalbergia sissoo 16-17 v Green Standing
11 do do do Dalbergia sissoo 17-18 v Green Standing
12 do do do Dalbergia sissoo 18-19 v Green Standing
13 14462 do do Dalbergia sissoo 17-18 v Green S5tanding
14 do do do Dalbergia sissoo 13-14 v Green Standing
15 do do do Dalbergia sissoo 18-15 v Green Standing
16 do do do Dalbergla sissoo 13-14 v Green Standing
17 do do do Dalbergia sissoo 12-13 v Green Standing
18 do do do Dalbergia sissoo 15-16 v Green Standing
19 do do do Dalbergia sissoo 14-15 v Green Standing
20 do do do Dalbergia sissoo 13-14 v Green Standing
21 do do do Dalbergia sissoo 12-13 v Green Standing
22 do do do Dalbergia sissoo 13-14 v Green Standing
23 do do do Dalbergia sissoo 15-16 v Green Standing
24 do do do Dalbergia sissoo 17-18 v Green Standing
1446/1 do do Dalbergia sissco sapling i1 Green Standing

do do do Ulmus parvifolia sapling 5 Green Standing

do do do Eucalyptus sapling 1 Green Standing

1446/2 da do Dalbergla sissoo sapling 3 Green Standing

do do do Ulmus parvifolia sapling 1 Green Standing
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S.K. Mehta & Co. 2682/2, Beadon Pura

Chartered Accountants Ajmal Khan Road Market,
Karol Bagh, New Delhi
PIN - 110005

{O) 011-28755156, 28753879
Fax: 011-28751279

CERTIFICATE

This is to certify that we have verified the relevant records and other documents of
Powergrid Corporation of India Limited having its Registered Office at B-9, Qutab
Institutional Area, Katwaria Sarai, New Delhi-110016 and on the basis of our verification,
we certify that the capital cost of LILO of 400kV Nathpa Jhakri Nallagrh TL at Rampur
associated with TS associated with Rampur HEP, which is expected to be under
commercial operation w.e.f. 01.12.2013 is detailed as under:

(Rs. in Lacs)
| _Sr.No, PARTICULARS Capital Cost IEDC IDC Total
01.  |Exp. Upto31.03.2013 1,125.15 433 150.82 1,280.30
02.  [Exp. From 01.04.13 to 30.06.13 d 1.85 075 19.43 22.03
Eslimated Exp. From 01.07.13 to
03. [30.11.13 769.21 1.26 4098 811.45
Estimated Exp. From 01.12.13
04.  |(DOCO) to 31.03.14 226.92 - - 226.92
05.  |Estimated Exp. For 2014-15 146.50 - - 146.50
Total 2,269,683 6.34 211,23 2,487.20

The expenditure upto 31-03-2013 referred above have been verified on the basis of the
information drawn  from audited statements of Accounts of Powergrid Corporation
of India Limited, NRTS-II, Jammu for the year ended 31-03-2013. Capital Cost from the
period 01-04-2012 to 30-06-2013 have been verified from the books of accounts of the
Project. Balance Estimated Expenditure is on the basis of details furnished by the
Management.

Place: New Delhi For S.K. Mehta & Co.
Date:  06/08/2013 Chartered Accountants
Nl : 000478N
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S.K. Mehta & Co.

268212, Beadon Pura
Chartered Accountants

Ajmal Khan Road Market,
Karol Bagh, New Delhi

PIN - 110005

(O) 011-28755156, 28753879
Fax: 011-28751279

CERTIFICATE

This is to certify that we have verified the relevant records and other documents of Powergrid
Corporation of India Limited having its Registered Office at B-9, Qutab Institutional Area, Katwaria
Sarai, New Delhi-110016 and on the basis of our verification, we certify that the capital cost of LILO
of 400kv Nathpa Jhakri Nallagrh TL at Rampur associated with TS associated with Rampur HEP,
which is expected to be under commercial operation w.e.f. 01.12.2013 is detailed as under:

(Rs. in Lacs)
Sr.No. PARTICULARS LAND BUILDING TL 5/S PLCC Total
01. Exp. Up to 31.03.2013 - - 1,226.37 - 53.93 1,280.30
02.  [Exp. From 01.04.13 t0 30.06.13 - - 22.03 - - 22,03
Estimated Exp. From 01 .07.13
| 03. |to30.11.13 - - 806.80 - 4.65 811,45
Estimated Exp. From 01.12.13
04. 1(DOCO)t0 31.03.14 - - 226 37 - 0.55 226.92
05.  |Estimated Exp. For 2014-1% - - 140.69 - 5.81 146.50
|T0tal - - 2,422.26 - 64.94 2,487.20
Spares Included in ahoves Rs, Nil

The expenditure upto 31-03-2013 referred above have been verified on the basis of the information
drawn  from audited statements of Accounts of Powergrid Corporation of India Limited, NRTS-II,
Jammu for the year ended 31-03-2013. Capital Cost from the period 01-04-2012 to 30-06-2013 have
been verified from the books of accounts of the Project. Balance Estimated Expenditure is on the
basis of details furnished by the Management.

Place: New Delhi For S.K. Mehta & Co.
Date:  06/08/2013 S A Chaxtered Accountants
e FRN j 000478N
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Element wise Break-up of Project Cost for Transmission System

Name of the Transmission Licensee :
Name of Region:

Name of the Project :

Name of theTransmission Element :

POWER GRID CORPORATION OF INDIA LIMITED

Northen Region-ll

Transmission System Associated with RAMPUR HEP

LILO of Naptha Jhakri- Nalagarh at Rampur & PLCC Equipment for Rampur - Nathpa Jhakri 400KV DIC line /

.

bn

PART-III
Form 5B

I

Lo rant Casiaeeiciatnaians = ia ket 2 u —
As per original
Z As on . Admitted
Sl. No. Break Down Estimates (Based Anticipated LlablI!t{esl Pr Variation Reasons for Variation Cost
on 4th Qtr DOCO ovision
2008price level)
1 2 3 4 5 6 = (3-4-5) 8 9
A TRANSMISSION LINE
1.0 |Preliminary works
1.1 |Design & Engineering - - = 7
Priliminary investigation, Right of T
12 |way, forest clearance, PTCC,, 82.48 155.59 44.00 117.11 C':!”“‘;" 8 varkon BER & halel
aeneral civil warks etc
1.3 |Total Preliminary works 82.48 155.59 44.00 -117.11
2.0 |Transmission Lines material
2.1 [Towers Steel 317.23 379.68 3.25 -65.70 C?)‘;‘ A0 varHOn: BB S Acu|
2.2 |Conductor 147.23 148.19 -0.96 C?):;! to variation in FR & Actual
2.3 |Earth Wire 4.55 3.49 1.06 CE:;S to variation in FR & Actual
24 |Insulators 63.51 99.04 -35.53 c‘;“; Yo uaiian i PR & Aptial
2.5 |Hardware Fittings 34.08 57.64 1.70 .25.26 CE;:.; to variation in FR & Actual
26 Conductqr & Earthwire 13.89 6.68 0.13 7.08 Due to variation in FR & Actual
accessories Cost T
2.7 |spare 9.12 9.12 GE‘;UE? to variation in FR & Actual
28  |Auxillaries 0.66 0.77 -0.11 Ci‘; toivarjation i FR & Actual
Erection, Stringing & Civil works - Due to variation in unit rates in
29 Inclisdin foundztion 193.52 927.62 317.48 1051.58 FR & LOA
RSl Yrmorgras vt LIRNR 783.79 1623.11 322.56 -1161.88
material
3.0 |[Taxes and Duties
Custom Duty
3.1 |Other Taxes, F & I & Duties 31.04 65.71 0.50 -35.17 CE’;;: to variation in FR & Actual
Total Taxes & Duties 31.04 65.71 0.50 -35.17 C%‘;: to variation in FR & Actual
Total -Transmission lines 897.31 1844.41 367.06 -1314.16
B, | SUBSTATIONS A a Mo ooy w0 . | S i ot et sty e At R S i
4.0 |Preliminary works & land
4.1 |Design & Engineering -
4.2 |Land =
4.3 |Site preparation -
Total Preliminary works &
land
5.0 |Civil Works
5.1 Control Room & Office Building j
] including HVAC
5.2 |Township & Colony =
5.3 |Roads and Drainage =
5.4 |Foundation for structures g
5.5 |Misc. civil works =
Total Civil Works
6.0 |Substation Equipments
6 Switchgear (CT,PT, Circuit =
Al
[ etc), ~
6.2 |Transformers 5 Ay
6.3 Compensating Equipment( i i :
"~ |Reactor, SYCs etc) Lol =ik
6.4 |Control , Relay & Protection Panel - \ ; il
6.5 |pPLCC 73.07 51.80 6.36 14,1 | Due to variation in FR & Actual
6.6 |HVDC PACKAGE - -]

-SY-




Name of the Project :

Name of theTransmission Element :

Transmission System Associated with RAMPUR HEP

LILO of Naptha Jhakri- Nalagarh at Rampur & PLCC Equipment for Rampur - Nathpa Jhakri 400KV D/C line

T e 7 Y STy T I 4 m-ﬁhj
As per original A on Airsn
1 ; e m
Sl. No. Break Down Estimates (Based Anticipated Uabillti_esf Pr Variation Reasons for Variation Coct
on 4th Qtr DOCO ovision
2008price level)
1 2 3 4 5 6 = (3-4-5) 8 9
6.7 Bus Bars/ 1
i conductors/Insulators/Hardware
6.8 Outdoor lighting & power and .
___|Control Cables & Auxilieries
6.9 |Emergency D.G. Set -
6.10 |Grounding System 5
6.11 |Structure for Switch Yard =
6.10 |Erection =
Total Substation Equipments 73.07 51.80 6.36 14.91
7.00 [Spares T
8.0 |Taxes and Duties
8.1 |Custom Duty -
8.2 |Other Taxes ,F & I & Duties 5
8.3 Total Taxes & Duties
i Encludinag F&I
Total (Sub-station) 73.07 51.80 6.36 14.91
9.0 Construction and Pre -
i Commissionina exr
9.1 Site supervision & site admn.etc. : :
) (Maintenance during Const.)
9.2 |Tools and Plants =
9.3 |construction Insurance =
Total Construction and pre
commissioning expenses =1
10.0 |Overheads
10.1 |Establishment — 122.09 6.34 115.75 As per Actual
10.2 Audit & Accounts/Losses on
L ctnrks
10.3 |[Contingency
Total Overheads 122.09 6.34 - 115.75
Project Cost without Total
11.0 |Cost (Plant & Equipment) or 122.09 6.34 115.75
1EDC
74 || Eotet Cout (Flant i 1092.47 1902.55 373.42 -1183.51 :
Equipment)
ol e 86.01 211.23 -125.22 As per Actual
12.2 |Finanace Charge (FC) =
123 Foreign Exchange Rate 5 -
"~ __lVariation (FERV)
12.4 |Hedging Cost - =
BB S I oG BRI 86.01 211.23 -125.22
Hedging Cost
Capital Cost ncluding 1DC, 1178.48 2113.78 373.42 -1308.73
= FC, FERV & Hedging Cost. B : - g
1. In case of time & Cost over run, a detailed note giving reasons of such time and cost over run should be submitted clearly bringing out the agency =]
responsible and whether such time & cost over run was beyond the control of the generating company. S
Petitioner
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PART - 11T

Form 6
Financial package upte COD
Name of the Transmission FOWERGRID CORPORATION OF INDIA LTD.
Licensee:
Name of Region: NORTHERN REGION
Name of the Project: Transmission System associated with Rampur HEP
Name of the Transmission LILO of 400KV Naptha Jhakri - Nallagarh Line at Rampur HEP {Anticipated
Element; :DOCO WNI-DEC-2013
Project Cost as on 2113.78 (Rs. in Lakhs)
CO0/31.03.2009:
Date of Commercial Operation of 01-DEC-2013
the Transmission clement;
{Rs in Lacs)
Transmission Lines
Financial Package as|Financial Package as on As Admitied on COD
apportioned/ Approved|(COD
Currency and Amount Currency ang Amount Currency and Amount

Loans
Ioans - Domestic INR 824.94 INR 1479.65
Loans - Foreign
Total Louns 824.9%4 1479.65
Equity
Foreign
Domestic INR 353.54 INR 634.13
Notional 0.00
Total Equity 353.54 634,13
Debt Equity Ratio 70.00:30.00, 70.00:30.00
Tetal Cost 1178.48 2113.78

Debt Equity]  Total
Add Cap For 2013-2014 226.92
Add Cap For 2814-2015 146.50
Add Cap For 2013-2014 Actual Normative
Debt 158.84
Equity 68.08
Total 226.92
Add Cap For 2014-2015 Actnal Normative
Debt 102.55
Equity 43,93
Total 146.50 |
Total Capital Cost with ADDCAF upto 01.04.29?%‘ 2487.2

~54 -

‘o;a L
etifipner
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Name of the Transmission
Licensce:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

Calculation of Depreciation Rate
POWERGRID CORPORATION OF INDIA LTD.

NORTHERN REGION
Transmission System associated with Rampur HEP

LILO of 400kV Naptha Jhakri - Nallagarh Line at Rampur HEP (Anticipated
:DOCO :61-DEC-2013

PART - 11
Form 11

{Rs in Lacs)
S1.Na. Narme of the Assels Gross Block as on Addeap during the Gross Bloek as on | Deprecintion Rates as { Deprecistion Amount
31.03.2013 or as on year 31032014 ar 25 on per CERC's up 10 31,03.2014
COD, whichever is COD, whichever is Depreciation Rate
Imter later Scheduie
I H 3 4 5 §=Col.4 X Col.5
20132014
t FREEHOLD L.AND .00 0.4 000 0.00% 0.G0
2 BUILDING .00 Q.00 .00 3.34% 040
3 TR LINE 5520 22637 2281.57 5 28% 3&.lb
4 SUB STATION DGh (.40 auG 5 28% &.00
3 PLCC 54,58 055 59,13 6.33% 1.24
6 LEASEHOLD LAND 0.00 0.00 500 334% 0.00
Total 2113.78 226,92 234178 39.4)
Weighted Average Rate of Depreciation (%) 177
Elapsed Life 1]

_Gqa-

Petitioner




Jauonna

-

T¥6g

ok o) oudn
pasanasl vonersaidag
sutedy soueapy

puy uearda
saneIUND

I¥et

Jead it suuanp
pasanoaal noneadag
ysurede sounapy

pue tonemardag

Iead s Jupnp
paraanaas nonewsasdag
smede soueapy

1+°6E

2234 241 Beuap
Po12:4029y Bonwlsandag

TR0y UeEizIda]

PASIEIP
uomEIdIp UM
uo AT 10 ROy

AME] JO s[ieag

L1

JUnouTY Uttt

T6'9ET

UoNESITIGE])
[CUC PRy JO junouny

QonuEsIfede 3
[euGIppY
uo gonuipmdagg

it

150
ende o uonerdIg

s

¥1

£1

71

11 01 1 s 2 ) g

12

T

I

£10Z-T10T

PROT-EIOZ

TIGT-TLOE

1E0Z-010T

BI0T-600T | 600T-300T | S00T-L00T | LOOT-S00T | 980T-SO0T | S00T-+0OT | PHIT-EO0T

£00T-7T00Z

L66T-106T

fooz
600z 01dn

Ica} [erRuEHL]

(sae] WIS

1 nxeyg

HI- L¥Vd

£107-DAA-10°: 0D0Q: paredpyuy) JHH Jaduwrey ye sury YruSvieN - Lyeur sdeN AN00Y Jo OTT'T

JTH Anduey s parerossy ud)sig UOISSIUSURL],
NOIDHH NAMIHLHON
‘AL VIGNT 40 NOLLVHO4H00 GRIDNIM0L

wolreraaLdag 3o JUsKIIeIg

IJUALTNG] HOISSTIISHEL ], I} 0 JLUBN]
32alo.u ] o) Jo suieN

LUOE3ory JO AmWuN]

:29SUADN] UOISSHUSLRIF, A3 JO JWEN

99 -



Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

NORTHERN REGION
Transmission System associated with Rampur HEP
LILO of 400kV Naptha Jhakri - Naltagarh Line at Rampur HEP (Anticipated

POWERGRID CORPORATION OF INBIA LTD.

PART -II
Form 13

Element: :DOCO :01-DEC-2013

{Rs in Lacs)
Particulars Existing| 2009-20101 2010-2011] 2011-2012{ 2012-2013} 2013-2014

2008-2009

BOND XXXV
Gross Loan Opening 12.70
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 12,70
Add : Drawal(s) during the year
Less : Repayments(s} of Loans during the vear
Net Loan Closing 12.70
Average Net Loan 12.70
Rale of Interest on Loan 0% 0% 0% 0% 9.64%
Interest on Loan 1.2
BOND XXXVi
Gross Loan Opening 461.20
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 461.20
Add : Drawal(s) dunng the vear
Less : Repayments(s) of Loans during the vear
Net Loan Closing 461.20
Average Net Loan 461.20
Rate of Inierest on Loan 0% 0% 0% 0% 9.35%
Interest or Loan 43.12
BOND XXXV
Gross Loan Opcning 131.00
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 131.00
Add : Drawal(s) during the year
Less © Repayments(s) of Loang during the vear
Net Loan Closing 131.00
Average Nel Loan 131,00
Rate of Interest on Loan 0% 0% 0% 0% 9.25%
Interest on Loan 12.12
BOND XXXVII
Gross Loan Opening 50.00
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 50,00
Add : Drawal(s) during the vear
Less : Repayments(s) of Loans during the vear
Net Loan Closing
Average Net Loan
Rate of Interest on Loan 0% 0% 0%

Inicrest on Loan

BOND XL

Gross Loan Opening

G~




Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee;

Name of Region:
Name of the Project:
Name of the Transmission

NORTHERN REGION

Transmission System associated with Rampur HEP
LILO of 400kV Naptha Jhakri -

POWERGRID CORPORATION OF INDIA LTB.

PART - I
Form 13

Naliagarh Line at Rampur HEP (Anticipated

Element: DOCO :31-DEC-2013

{Rs in Lacs)
Particulars Existing] 2009-2010| 2010-2011| 2011-2612| 2612-2013| 2013-2014

2008-200

Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 241.00
Add : Drawal(s) during the year
Less : Repayments(s} of Loans during the year
Net Loan Closing 241.00
Average Net Loan 241.60
Rate of Interest on Loan 0% 0% 0% 0% 9.3%
Interest on Loan 22 .41
Proposed Loan 2013-14 (7.93 %)
Gross Loan Opening 583.75
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 583.75
Add : Drawal(s) during the year
Less : Repayments({s) of Loans during the vear
Net Loan Closing 583.75
Avcrage Net Loan 583.75
Rate of Interest on Loan 0% 0% (% (% 7.93%
Interest on Loan 4629
Total
Gross Loan Opening 1479.65
Cumulative Repayments of Loans upto
Previous Year
Net Loans Opening 1479.65
Add ; Drawal(s) during the vear
Less : Repayments(s) of Loans during the year
Net Loan Clesing ' 1479.65
Average Net Loan 1479.65
Interest on Loan 129.7%
Weighted Average Rate of Interest on Loans 8.7719%

,_._f.?" Qf -

L

Petitioner




NATIONAL STOCK EXCHANGE
OF INDEA LIMITED

Stock of the nation

Ref.: NSE/LIST/ 167336-E June 8, 2011

The Manager {Finance}

Power Grid Corporation Limited
Saudamini,

Plot No.2, Sector - 29,

Gurgaon (Haryana) - 122 001.

Kind Attn. : Mr. K.C. Pant
Dear Sir,

Sub: Listing of Secured Redeemable, Non-Convertible, Non Cumulative,
Redeemable, Taxable Bonds (Series — XXXV) issued by Power Grid
Corporation of India Limited

This has reference to your listing application for the listing of Sccured Redeemable, Non-
Convertible, Non Cumulative, Redeemable, Taxable Bonds (Scries-XXXV), issued by
you.

In this connection, we are pleased to inform you that the securities as specified in the
application are duly lisicd on the WDM segment with effect from June 8, 2011 and all
members have been suitably informed as per details given in Annexure 1.

A Trade Statistics report will be provided to you on a monthly basis in the first week of
the following month, if the security was traded during the previous month. This repont
will contain price volume details for each day traded.

Yours truly,
For National Stock lixchange of india Limited

Johnson Joseph Vi
. Chief Manager ATTEST p IR g COP
o TR
. tory
snorised 3875 ¢ indie
s orpPOTe™ ~ ha00t (HAR
POWE” * 129, 5wl
ploth. 45
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3:; Continuation Sheet
S

Annexure
Power Grid Corporation of India Limited
Details of Securities

Sr. Issue Description Securi | Security | Issue | Allotment | Maturity date
No. ty amount
Type (In lakhs)

1 | POWER GRID CORP 9.64% PT PGCIS [9.64% | 163125 | 31-May-2015
2015 (S-XXXV, STRPP-A)

POWER GRID CORP 9.64% PT PGCL6 [ 9.64% | 163125 | 31-May-2016
2016 {S-XXXV, STRPP-B)

POWER GRID CORP 9.64% PT PGCI7 | 9.604% | 16312.5 | 31-May-2017
2017 (S-XXXV, STRPP-C)

4 [POWER GRID CORD 9.64% | PT | PGCI8 |9.64% | 163125 | 31-May-2018
2018 (S-XXXV, STRPP-D)

5 ! POWER GRID CORP 9.64% PT PGCI® | 9.64% | 16312.5 | 31-May-2019
2019 (8-XXXV, STRPP-E)

6 | POWER GRID CORP9.64% | PT | PGC20 | 0.64% | 163125 | 31-May-2020
2020 (S-XXXV, STRPP-F)

7 ¢ POWER GRID CORP 9.64% PT PGC21 | 9.64% | 16312.5 | 31-May-2021
2021 (8-XXXV, STRPP-G)

§ | POWER GRID CORP 9.64% | PT | PGC22 | 9.64% | 16312.5 | 3i-May-2022
2022 (8-XXXV, STRPP-H)

9 | POWER GRID CORP 5.64% PT PGC23 [ 9.64% | 163125 | 3i-May-2023
2023 (S-XXXV, STRPP-I)

70 TPOWER GRID CORP 9.64% | T | PGC34 | 9645 | 183125 31-May-2024
2024 ($-X XXV, STRPP-})

FOWLER GRID CORP 9.64% Py PGC25 | 9.64% | 163125 | 31-May-2025
2025 (S-XXXV, STRPP-K)

12 | POWER GRID CORP 9.64% | PT | PGC26 | 9.64% | 163125 | 3i-May-2026
2026 (8-XXXV, STRPP-1) ATTESTED TRUE COP

.

Authorised Signatory
Power i Corporation of In¢
Pist No 2, sector-29, Gurgaon-122001 (H/

i

I
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NATIONAL STOCK EXCHANGE aﬁﬂé“"”"wf{
OF INDIA LIMITED O

Stock of the nation

Ref.: NSE/LIST/ 144388-L September 12, 2011

The Manager {Finance)

Power Grid Corporation Limited
Saudamini,

Plot No.2, Sector — 29,
Gurgaon(Haryana) - 122 001.

Kind Attn. : Mr. K.C. Pant
Dear Sir,

Sub: Listing of Secured Redeemable, Non-Convertible, Non Cumnlative,
Redeemable, Taxable Bonds (Series — XXXVI) issued by Power Grid
Corporation of India Limited

This has reference 10 your listing application for the listing of Secured Redeemable, Non-
Convertible, Non Cumulative, Redeemable, Taxable Bonds (Series-XXXVI), issued by
you.

In this connection, we are pleased to inform you that the securitics as specified in the
application are duly listed on the WDM segment with effect from September 12, 2011
and all members have been suitably informed as per details given in Annexure 1.

A Trade Stalistics report will be provided to you on a monthly basis in the first week of
the following month, if the security was traded during the previous month. This report
will contain price volume details for each day traded.

Yours truly,
For National Stock Exchange of India Limited

Yot

Nagesh Pai

ATTESTED TRUE COP'
w‘Managcr

y - O

Autherined Signatory
I 1 finc
Pow: v ¢ 7 oporaion o
Pict - & leomiwined, Gurgaen-122001 {H.
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(ontinuation Sheet

Annexure }
Pewer Grid Corporation of India Limited
Details of Securities

}f““ | h . Alletment
.Sr. No. | Issue Description 'ng;uemy Secarity | Issue :(II!.:CI':;;S) i‘!’;ﬁ“m}'
BB e e e Rl
; i’?ﬁé’é’l@&f ‘s’*‘é’;f’}f’é‘i'ﬁ e e
+ | T oo STRppy | T | pacio [ oasn | 0900 | 2au
- BESR |m [roo [ow| T
o AR | e [ | | s
e e o | | ar
o [ NRORR R | | rocae [ oame | > | T
o [N OIS | | e [ o | 0 | B
IC | Jomg sk sTRppy | TT | POC26 | oasw | 20| 20
i [rovERaRn R S| o | | P00 | B
2 -Aug-
OV GUROORON | | e | w2000 | B
]W POWER GRID CORP 9.35% . 20600 1~ IRUECo
| 12030 (s-XXXVL STRPP-0) PT | POC30 | 9.35% 2030

Auitnecion 3
F)c\“ r‘-‘-_,-ﬂ‘{l-ha..\ j "y natOry
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OF INDIA LIMITED

{

NATIONAL STOCK EXCHANGE ﬁ-&i?'?"}‘i

Stock of the nation

Refi: NSELIST/1535559-V January 4, 2012

The Mannger (Finance)

Power Grid Corporation Limited
Saudarmini,

Plot No.2, Sector — 29,
Gurgaon(Haryana) - 122 001,

Kind Attz. ; Mr. K.C. Pant
Dhear Sir,

Sub: Listing of Secured Redeemable, Non-Convertible, Non Cunulative,
Redermable, Taxable Bonds {Series-XXXVTI) issued by Pawer Grid
Cerporation of Indiz Limited

This has reference to your listing application for the listing of Secured Redeemable, Non-
Copvertible, Nor Cumulative, Redecmahble, Taxoble Bonds (Series- 2000V, issued by
you,

In this conmection, we are pleased 1o inforn you that the securities as speeified in the
application sre duly listed on the WM sepment with effect from January 4, 2012 and atl
members have been suitably informed as per details given in Annexure L

A Trade Statistics report will be provided to you on a monshly basis tn the first week of
the following month, if the secury was treded during the previeus month, This report
will contain price volume details for cach day troded.

Yours truly,

Forw&ack Exchange of India Limited

Juhnson Joseph
Chief Manager

ATTESTED TRUE COF
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{ontinuation Sheet

Annexure I
Power Grid Cerporation of Indiz Limited
Detuils of Securities

| : | i Allotment |

: ' Security amount  ; Maturity

§r.Nu. | Issue Deseription Type _ | Secwsity |issue | (Ialakhs) jdate |

: POWER GRE) CORP :
: ! S 9 25% 2015 (S5-MNXVIL, PT PGCL5B ; 9.25% 16625 | 26-Dec-2015
STRPP-4) R [OTUE SOOI PR

POWER GRID CORF ' ' '

2 9.25% 2016 (S-XOXKV, #I | PGCIGB | 9.25% : 16625 | 26-Dec-201%

STRPP-B) R SO . .

POWER GRID CORP ' ’ —

3] 5.05% 2017 (S- XXXV, PT [ PGCITB i 823% @ 16625 | 26-Dec-2017
STRPP-C) , e i .

POWER GRID CORP |

4 19.25% 2018 (S-XXXVT, PT PGCISR ¢ 9.25% | 16625 | 26-Dec-2018

(.. i STRPP-D} T . _ e

b ' POWER GRID CORP =_ -

b5 0.25% 2019 (S-XXXVI, PT . PGCI9B | 8.25% 16625 | 26-Dec-2018

i .__|SIRPP-E) - : -

' POWER GRIDCORP | ' f

6 | u9.25% 2020 (S-XXXVI, 1 PT PGCI0B | D.25% © 16625 | 26-Dec-2020
STRPP-F) '

PGWER GRID CORF

7 | 9.25% 2021 (S-XXXVIL, PT | PGC21B | 9.25% 16625 | 26-Dec-2021

$TRPP-G) o B

POWER GRID CORP

9.25% 2022 (S-XXX VI, PT | PGCZ2A | 9.25% 16525 | 26-Dec-2022

| STRPE-H) I

FOWER GRID CORP i _
9 | 9.25% 2023 [S-XXX VI, PT | PGC23 | 9.25% 16525 | 26-Dee-2023
|

[~

_  STRPP-I)
: i POWER GRID CORP
10 | 9.25% 2024 (S-XXXVII, PT PGC24 | 9.25% ;16625 | 26-Dec-2024
STRPP-T :
FOWER GRID CORP
11| 9.25% 2025 (S-XNXVIL, PT PGC25 | 9.25% 16625 | 26-Dee-2025
STRPP-K)
POWER GRID CORP
12 [ 9.25% 2026 (5-330VI, PT PGC26 | 2.25% 16625 | 26-Dec-2026
STRPP-L}

_,_-.._,_,___._..
H
'

ATTESTED TRUE CopYy
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NATIONAL STOCK EXCHANGE
OF INDIA LIMITED

Stock of the nation

Ref.: NSE/ALIST/163951-H March 29,2012

The Manager (Finance)

Power Grid Corporation of India Limited
Saudamini,

Plot No.2, Sector - 29,
Gurgaon{Haryana) - 122 001.

Kind Attn, : My, K.C, Pant

Dear Sir,

Sub: {.Isting of Secured, Redesmable, Non-Convertible, Non Cumuilative,
Redeemable, Taxable Bonds (Series-XXXVII) issued by Power Grid
Corporation of India Limited

This has reference o your listing applicaiion for the listing of secured redeemable, non-
convertibie, non cumulative, redeemabie, taxable Bonds (Series- XXX VI,

In this connection, we are pleased to inform you that the securities as specified in the
application are duly listed on the WDM segment with effect from March 29, 2012 and ali
members have been suitably informed as per details given below:

g : Sec Issue
\Ir. Security Description Security [ssue Size (Rs.
No Type .
T in lakhs)

Matuarity
Date

"POWER GRID CORP
1 1925% 2027 (S-| PT | PGC27 19.25% |85500 | 09-Mar-2027
XXXV

A Trade Statistics report will be provided to you on a monthly basis in the first week of
the following menth, if the security was traded during the previous month, This report
will contain price volume details for each day traded.

Yours truly,
For Mational Stock Exchange of India Limited

N

To .t

Johnson Joseph
. Chief Manager

E
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Stock of the nation

Ref.: NSE/LIST/ 175394-C July 19, 2012

The Manager {Finance)

Power Grid Corporation of India Limited
Saudamini,

Plot Na.2, Sector - 29,
Gurgaon{Haryana) - 122 001,

Kind Atta, : Mr. K.C, Pant

Dear Sir,

Sub: Listing of Secured Redeernabie, Non-Convertible, Non Cumuiative,
Redeemable, Taxable Bonds (Series — XL} issued by Power Grid
Corporation of {ndia Limited

This has reference to your application for the listing of secured redecmable, non-
convertible, non cumulative, redcemable, taxable Bonds (Series-X L),

In this connection, we are pleased to inform you that the securities as specified in the
application are duly listed on the WDM segment with effect from July 19, 2012 and ali
members have been suitably informed as per details given in the annexure below:

A Trade Siatistics report will be provided to you on & monthly hasis in the first week of
the following month, if the sccurity was traded during the previous month. This report
will contain price volume details for each day traded.

Yours truly,
For National Stock Exchange of India Limited

T b e it

Vishal Patelia

J._.Manager
. ATTESTED TRU%QQE;
e I
I A”.WN'MA Si “Unatory
ho o r_,:_,;_-ﬁ. caatien of Indie
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Lontinuation Sheet
Annexure I
Power Grid Corporation of India Limited
Details of Securities
Allotment
Security amount | Maturity
| Sr. No. [ Issue Deseription | Type Security Tssue {In lakhs) | date
POWER GRID CORP 9.30% | .. o . _
L0 (s X0, STRRPA) PT | PGCIGA | 9.30% | 333125 | 28-Jun-2016
| POWER GRTD) CORP 9.30% | - ) )
2007 (8.0, STRPP-B) PT | PGCI7A | 9.30% |333125 | 28-Jun-2017
{ F il { 0,
i o ff‘;m,?i ;?;}E }’ NPT | eocisa | 930% [333125 | 28-Jun-2018
S A SR A
' POWER GRID CORP 9.30% | ]
. PT | PGCI9A | 9.30% | 333125 | 28-Jun-2019
| jowexosireeny 4 P04 TR TR . -
' i ;
s féﬁ,\g }(f;(f‘ f&gj;f 0% | pr | poczon | 930% | 333125 | 252020
i S o Uy SN ST U - ;
; ] o, i
6 | hom (oxt Sempeay el PT | POC2IA | 930% | 333125 | 2R-Jun2021
T o aoxe STRODGy 1 PT | POCZZA | 930% | 333125 | 28-Jun2022
. POWER GRID CORP 9.30% | a1 g D8 .
S 302 (S XL, STRPPAY ! PT | PGC23A | 930% | 333125 | 28-Jun-2023
POWER GRID CORP 9.30% | o, SN ) T
> 202 (5:xL, STRPPY [ PT | POC24 | 9.30% 333125 | 28-Jun2024
3 9,
10 ;g’j\fi‘fﬁma g(g;u;)g 0% e | poczs | 930% | 333125 | 28-Jun-2025
1 | g&\gffé;mg;g;{;? A% 1 py PGC26 | 9.30% | 333125 | 28-un-2026
. :
2 A T PGC27 | 9.30% | 333125 | 28-Jun-2027

ED TRUE co}
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NATIONAL STOCK EXCHANGE
OF INDIA LIMITED

Stock of the nation

Ref.: NSE/LIST/206336-V June 06, 2013

The Dy. General Manager (Finance),
Power Grid Corporation of India Limited
“Saudamini”,

Plot Ne.2, Sector - 29,

Gurgaon - 122 001,

Kind Attn. : Mr. Sandeep Kumar Jain

Desar Sir,

Sub: Listing of Secured, Redeemable, Non-Convertible, Non Cumnlative,
Redeemable, Taxable Bonds (Series - XLII issued by Power Grid
Corperstion of India Limited

This has reference to your listing application for the listing of Secured Redeemable, Non
- Convertible, Non - Cumulative, Redeemable, Taxable Bonds (8eries - XLIID.

in this connection, we are pleased to inforen vou that the securities as specified in the
application are duly iisted on the WM segment with effect from June 06, 2013 and all
members have been suitably informed as per details given in the Annexure,

A Trade Statistics report will be provided to vou on a mosnthly basis in the first week of
the following month, if the security was traded during the previous month. This report
‘will contain price volume details for cach day traded.

Yours truly,
For National Stock Exchange of India Limited

HAlajde

Samir Rajdev ATTESTED TRUE COPY

Manager

Aortarzed Gignatory
Po - L aahion of india |
Piot b .« vt tvw: 23, Gurgaon-122001 (HARY/
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( 2-/ 2 Cantinuation Sheet
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Ref.: NSE/LIST/206246-6

Tune 05, 2013
Annexure
I - 1
Sr. | : L Sec e .| Maturity
No Security Description Type Security | issue | Size (Rs. Date

in lalkhs)

i Power Grid Corp ) .
1. 7.93% 2017 (S-XLIIy 2r PGCIT 7.93% | 26050 20-May-2017
Power Grid Com| _ | o oo .

¢ Power Grid  Corp . o .
_i_ 3. 7.93% 2019 (S-XLH“ PT PGCIY 7,934, 260350 20'1’9{3}""20; 9

-Pawer  Grid  Comp . _ _ _
4. $7.93% 2020 (S-XLIL | PT | PGC20 17.93% | 26050 20-May-2020

!tPower Grid Comp
3 2.93% 2021 8-xLmny | PT

PGC2T 1 7.93% 1 26030 20-May-202 |

P Grid € '.
6. 79392022 (S-xLin | PT | PGC22 [ 7.93% | 26050 | 20-May-2022

ATTESTED TRUE CO

e

o
At e | Signaton
Powes ~ 0 oraton of
Plot bis. - ez <4, Guigaon-122001




Calculation of Interest on Normative Loan

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

NORTHERN REGION
Transmission System associated with Rampur HEP
LILO of 400KV Naptha Jhakri - Nallagarh Line at Rampur HEP (Anticipated

POWERGRID CORPORATION OF INDIA LTD.

PART -II1
Form 13A

Llement: DOCO 01-DEC-2013
{Rs in Lacs)
Particulars Existingj 2009-2010| 2010-2011| 2011-2012; 2012-2013| 2013-2014
2008-2009
1 2 3 4 3 6 7
Gross Normative Loan - Opening 1.479.65
Cum.u!ative repayment of Normative Loan upto
previous year
Net Normative loan - Opening 1,479.65
Increase/Decrease due to ACE during the Year 158.84
Repayments of Normative Loan during the vear 39.41
Net Normative loan - Closing 1,599.68
Average Normative Loan 1,539.37
Weighted average Rate of Interest on actual B.7719%
Loans
Interest on Normative loan N T?Es.,.,:n ?ﬁ}iﬁE COP
.
Petitioner
Aihriced Signatory
PC"\'C : L ’OﬂOf‘n
o o e Ln ks 122001 O

o1 -




Name of the Transmission
Licensee:

Name of Region:
MName of the Project:

Name of the Transmission
Element:

PART - 111

Form 13B
Calculation of Interest on Working Capital

POWERGRID CORPORATION OF INDIA LTD.

NORTHERN REGION
‘Fransmission System associated with Rampur HEP

LEILO of 400kV Naptha Jhakri - Nalagarh Line at Rampur HEP {(Anticipated
:DOCO :01-DEC-2013

(Rs in Lacs)
SLN Particulars Existing| 2009-2610] 2010-2011| 2011-2012] 2012-2013| 2013-2014
0. 2008-2009
1 Z 3 4 5 6 7 8
1 |G and M Expenses 0.24
2 |Maintenance Spares 0.42
3 [Recievables 63.56
4 [Total Working Capital 64.22
5 [Rate of Interest 13.20
6 {lnterest en Working Capital Al T?ES;EQM copy
ﬁiﬁoﬁ
Arabe-ins  Signatory
Reo oo - paeton of India
Plol ' - u.ie-eB, Gurgaon-122001 (HAR

od <
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10 WHOMSOEVER IT MAY CONCERN

This is to certify that $Bi BASE RATE (BRj on 01.24.2013 was 9.70% p.a.
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‘Dy.Genergl Manager & RM (AMT-))
15.04.2013

H O
N poarrined S‘.gnat fr?n
’ orporation Bt
\ Po\l r Png Gu{gaon- 2
\ plot™ i
N
N
N




PART - [l
Form 14

Draw Down Schedule for Calculation of IDC & Financing Charges

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

POWERGRID CORPORATION OF INDIA LTD,

NORTHERN REGION
Transmission System associated with Rampur HEP

LI1LO of 466kV Naptha Jhakri - Nallagarh Line at Rampur HEP {(Anticipated
:DOCO :B1-DEC-2013

(Rs in Lacs)

Draw Dewn Schedule for Calculation of IDC & Financing Charpes

SLNe| Drawn Down

Quarter 1 Quarter 2 Quarter n{COD}

Bl Mo Particulars Quantum In
Foreign
Cureney

Cxchange Rute|  Amount In Cuantum In | Exchange Rate|  Amount In Quantum In | Exchange Rate ] Amownt In
ai Draw Tndizn Rupee Foreign on Draw Indian Rupee Fareign on Daw Indian Rupee
Down Date Currency Down Date | Currency Down Date

1. |Loans

1.1 |Foreign Loans

1.2 |Indian Loans

b2 [ BOND XXXV

Prraw Down Amount

12,70

11X

Frnancmp Charpes

1.2.2 | BONDE XXXY]

Draw Down Amount

461.20

10C

Finanging Charges

L33 PHOND XXXVl

Draw Down Amount

131.00

Y

Iinanicg Charges

L2.4 | BOND XXV IE

Draw Diown Amouryt

C

Finaneing Charpes

1.2.5 |BOND X1,

Draw Dawn Amount

241.00

1IGC

Financing Charges

1.2.6 [Propused Loan 2013-
L4 {7.93 %)

Lraw Duwn Amuount

383.75

iDC

Financing Charees

Totnl Indizn Loans

Diraw Diosve Amouant

1479.65

1DC

00

Finapving Charpes

0.00

Total of Loans Brawn

Liraw Dow Amoint

1179.65

inxC

211.23

Fir ing Charges

0.00

2 Fguity

2.1 | Foreign Equity Drawn

2.2 |indizn Equity Drawn

Fotal Equity Deployed

The project has been funded through domestic |

allocated from comrmon puol, quaster wise drawl is not fumnished.

3 7
[TESTE] 138 COpy

vans allocated from the ¢ pool based on the phasing of expendiure and IDC has been booked accordingly. As the loans are
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POWER GRID CORPORATION OF INDIA LIMITED ===

L {A Government of India Enterprise) e | L7y o) g

et -1, TR, €9, IJE wlegmee ke, wealier wow, wf e 110016 oy 1 26560112, 26560115, T 011-2660108) A Ay
Mortharn Region-1 Headguatters, B-9, Quiab Insttutional Area Katwaria Sarai, Hew Deihi- 110016 Tel.: 26960112, 26360115, Fax: 011-26601081 Gram : "NETGRID"

F< W,/ Ret. No.; =/ bo R / Dated :
REF: NR-I/ Date: 02.06.201)
Te,
Chairman,

Himachal Pardesh State Fleciricity Bourd,
Vidyut Bhawan , Shimla- 171 004
Sub: Muain BRPTA- [.‘?Jrfai‘e(f transpiission assets
Siry
The main BPTA was signed with Hunachal Pardesh State Electricity Board(HPSER) on
- dated 09.09.2003. ’p_uring the last seven years approval has been accorded by NRER /
NRPC for vasious assets created / under implementation by POWERGRID.
The consolidated and updated lList is enclosed herewith, Il is requested that the existing

list may be replaced with'the enclosed list. The new list will become part of Main BPTA
already signed as agreed by NREB/ NRPC.

Thanking you,

. Yom;.s_;_.‘jin{'cre!y,

Ay (e
{(P.OPANKAD
EXECUTIVE DIRECTOR
ATTESTED TRUE COP

Encl: As above
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Approved in 136th NREB dt 26.02.05
(16" SCM)

A Koteshwar HEP

1. Creation of 400 KV (;118 pooling station by L1LO of Tehri ~ Meerut 765 Kv 2X S/C lines to be charged
at 400 KV

2. Koteshwar to tehri pooling point 400 kv D/C line
3. 50% series compensation of Tehri — Meerut 2XS/C lines initially charged at 400 KV

B System strengthening in Roorkee area - Amended in corrigendum of 16™ SCM & 18" SCM

i. ICT-11 at Roorkee

C ]System Strengthening in Sonth Western Part of Northern Region -Amended in corrigendum of
16" SCM '

1. Kankroli-Jodhpur 400 KV S/C

D North West Inter Regional Transmission Scheme
t. Agra-Gawalior 765 KV 2™ Ckt(to be operated at 400 KV)
2. Kankroli Zerda 400 KV DiC

E  RAPP -7 & 8 Transmission System -Amended in corrigendum of 16™ SCM
1. RAPP -Jaipur 400 KV D/C line of which one circuit to be LILOed at Kota
2. RAPP —Nagda(WR) 400 KV D/C(NR:WR:: 50:50)

Approved in Ist NRPC dt 03.06.06
(18% SCM)

A URIH HEP

Uri 1f - Wagoora 400 KV S/C line
Ui 1 — Uri 11 400 KV S/C Bine
Bays at Uri

d b o

B Rampur HEP

/ LILO of Nathpa Jhakri ~Nalagarh 400 13/C at Rampur HEP
Ludhiapa-Patiala 400 KXV DA

LILO of Patiala-Hissar at Kaithal

LILO of Nalagarh-Katthal 400 KV line at Patiala

Al B e

C NRSS-VI Target 20607-08
L 400/220KV GIS(2X315 MV A) Gurgaon $'Str by LILO of Samaypur-Bhiwadi 100 KV 5/C line

D NRSS-VII Target 2008-09
1. 4" Transformer at Wagoora

E Kishanganga HEP .
1. Kishanganga - Alistang ~New Wanpoh 220 KV D/C line ATTESTED TRUE COP
2. Kishanganga -Amargarh 220 KV D/C line
Page -2/13
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INDEX

Mame of the Company
Mame of the Project :

Name of the Transmission Element !

Name of Region:

PART-III

Checklist of Forms and other information/ documents for tariff filing for Transmission System

POWRGRID CORPORATION OF INDIA LTD. [

Rampur HEP

LILO of 400 kV D/C Nathpa Shakri- Nallagarh(Tripte
Snowbird) line at Rampur

Northemn Region

Form No. Tariff Filing Formats {Transmission} Tick
Form-1 Summary Sheet Yes
FORM-1A Calculation of Return on Equity Yes
FORM-2 Details of Transmission Lines and Substations Yes
FORM-3 Normative Parameters considered for tariff calculations Yes
FORM- 4 Details of Foreign _loans - Not Applicable and hence not enclosed -
FORM-5 Abstract of Admitted Cost for the existing Projects - Not Applicable and hence not enclosed -
FORM-SA Abstract of _Project Cost Estimates and Schedule of Commissianing for Yes
the new Projects
FORM-5B Break-up of Project Cost for Transmission System Yes
FORM-5C Break-up of Construction/Supply/Sevice packages Yes
FORM-5D Detaits of elemengwise cost Yes
FORM- 6 Financial Package upto COD Yes
FORM- 7 Details of Project Specific Loans - Not Applicable and hence not enclosed -
FORM- 8 D:—.aq”?-. ;f Allocation of corporate loans to various transmission - Not Applicable and hence not enclosed -
FORM-9 Statement of Additional Capitalisation after COD Yes
FORM-9A Staternent of capital cost as per books Yes
FORM- 10 Financing of Additional Capitalisation Yes
FORM- 11 Statement of Depreciation Yes
FORM- 12 Calculation ef Depraciation Rate Yes
FORM- 13 Calculation of Weighted Average Rate of Interest gn Actual Loans Yes
FORM- 13A  !Calculation of Inferest on Loans Yes
Form 138 Calculation of Interest on Working Capital Yes
Form-14 Draw Down Schedute for Calculation of IDC & Financing Charges Yas
Form-14A Actuat Cash expenditure

- Not Applicable and hence not enclosed -

Other Information/ Documents

Sk Mo, InformationfDocument Tick
Certificate  cf incorporation, Certificate for  Commencrment of  Business,
1 Memorandum of Association, & Articles of Association { For New Project(s) - Not Applicable -
setup by a company making tanff application for the first Hme to CERC)
Regionwise and Corporate audited Balance Shaet and Profft & Loss Accounts|Consolidated Balancesheet of POWERGRID & Regional
2 with ali the Schedules & annexures for the new Transmission System & for the|Balance sheet of NR for Y 2012-13 shall be submitted
refovant years. shertly
3 Coptes of relevant loan Agreaments
- - - ;
4 C_optes_ of the approval of Competent Authority for the Capital Cost and Enclosed
Financial package.
5 Copies of tfwe Eqwlt‘],r participation agreements and necessary approval Equity contribution by GOI (69.42%) & OTHERS (30.58%)
for the foreign sguity.
5] Copies of the BFTA/TSA with the beneficiaries, if any Enclosed
7 Cetafled note giving reasons of time and cost over run, if applicable. -Not Applicable -
8 Any other relevant information, (Please specify) -Not Applicable - TR o cop\(
Sig@tow
Pov sration of india Lid.
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